BTEM NO. 6 COURT NO. 1 SECTION Il T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil)...... /2011

(CC 20686/ 2011)

(From the judgenent and order dated 10/02/2011 in I TA No. 544/ 2008
of The H GH COURT OF DELHI AT N. DELHI)

C.1.T-11 CEN. REV. BU LDl NG Petitioner(s)
VERSUS
M S VASI STH CHAY VYAPAR LTD. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, exenption fromfiling
c/c of the inpugned order and office report)

Date: 16/12/2011 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE A K. PATNAI K
HON BLE MR, JUSTI CE SWATANTER KUVAR

For Petitioner(s) Gaur ab Banerji, ASG
A. Subhashi ni, Adv.
Ani | Katiyar, Adv.
Arjun Krishnan, Adv.

B. V. Bal aram Das, Adv.

SSEFS

For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Exenpti on al | oned.

Issue notice on the application for
condonation of delay as also on the special |eave
petition.

Dasti service, in addition, is granted.

Tag this petition with S.L.P. (C No.23974

of 2011.

[ Al ka Dudeja ] [ Madhu Saxena ]
A R -cumP. S Assi stant Regi strar



